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TIIE MADIIABDEV UNIVERSITY (AMENDMENT) ACT, 2023
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Prcamble

Short titlg extent
and
comm€acement

Amendment of
section 6

Amendment of
seclion 20

Amendment of
section 45

AI\
ACT

furdrer to emefld the Madhabdev Univority Act, 2017.

Whercas it is cxpcdient to emend the MadhsMcv
Ualvercity Act, 2017, hcroilafor rofcncd to rs thc principal Ac(
in the manner hercinafter appearing;

It is hsrby enactEd in the Scrrenty-founh yesr of &c
Republic of Indir as follows:-
(l ) This Act may be called the Madhabdev University

(Amendment), 2023.

(2) It shall have thc likc cncnt as thc principal Act.

(3) lt shall comc imo forcc at oncc.

2. ln the principal Ac! in section 6, in clause (yiiD, in thc first ud
second ling for thc words "collegcs and halls", the words
colleges, halls and hostls shall bc substilrted.

3. In the principsl Act, in section 20, in sub-scction (6), for the
words 'Examincr, l,ocal Accounts", 0re wods 'Eomptoller md
Auditor Gencral of India' shall bc substituted.

In thc principal Act, in scction 45, in sub-section (l), in thc fourlh
line, for the words "a firm of Chartered Accountants subject o
overall Audit Scrutiny by the Accountant Gcnazl Assam", tbc
words '€omptroller and Audilor General of lndia" shall be
substituted.

GEETANJALI DAS SAIKIA,
Secretary to the Govemment of Assam,

Legislative Department, DisPur.
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